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F.C.,Chppra, District S2ran Rihar
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2. Divieional Rail*Man2qer, North Eastarn Railesy,

3. Senior Divisional Percomel Officer,

Varare si,

This applicetion has heen filed for
guashing the or-er dated 7.12,1023 whareby the
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THE 12th DAY OF DECEMBER, 1905,

S



-

-

him the benefit of pay-scale of "ead Clark /Office

Superintandent Grade=IT vith arrsare, The main around
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21 which the afor=caid claim hag hean made is that
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his juniors namely Sri S.N,.BRanarji and Sri R. K. lvi
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haye bezn agiven the caid henefit with effesct from

July, 1993, The anb icant has already retired in

1082, Itis not clesr from the material o1 rzcord
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representation for fixing his seniority on the b3g

of aforesaid instrwtions on 25,1C,1993, 11 years
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2 In addition to the above, the orders wherabhy
Sr

i S, N, Bzneriji and Sri R. K., Malviya have been aiven

promotion and proforma fixation of pay, with arrears

of pay heve not been filed, There is nothing on the

record to show that the applicant was entitled to

similar banefits as have been allowad to Sri S,M,Banerji
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and Sri R.K.Malviye and that he had agitated the iscsue

he+ore appropriate authority v
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The app]iC"nB can not
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jssue of his entitlem nt to promot ion and other

henefit s at par with Sri S. N, Panerji and Sri

ption in other departments. HYe submitted a

as to from which date the applicant is claimin~ thre
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